
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

CAA 130 (ND)/2017 

PRESENT: SMT. INA MALHOTpj 

HON'BLE MEMBER(J) 

A
TTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 

DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
17.10.2017 

NAME OF THE COMPANY: M/s Via Redd Concepts Pvt. Ltd. and M/s. 
Kalpakaaru Projects Pvt. Ltd. 

SECTION OF THE COMPANIES ACT: 230-232 

S.NO. NAME 	
DESIGNATION REPRESENTATION SIGNATURE 

None 

ORDER 

In the interest. of justice adjoUrn((I to 711,  November, 2017. 

- 
(Ina Maihotra) 

(Member (J) 

(Lekh Raj Singh) 


